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(c) the name of the firm which has
taken the process on lease and its
antecedents?

The Minister of Natural Resources
(Shri K. D. Malaviya): (a) Yes, Sir.
By the Council of Sclentific and Indus-
trial Research.

(b) and (c).
the required
the Table of the House.
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et

Age, of gwred wht . v faw
Wit gz g &1 gw wq P

@ T tehrr wfers et @t
& oy W @ Pan weew A e i
Peftr it w7 et it ¥, it

@) afg gi, & PeaPerw wmrat @
o=t #WW arars P T
#9

v Yarwr oy mrptee warer sfe dyriwe
“‘mﬁ(dﬁmm ® =\

(a')m#ﬂ‘az‘mu

A statement giving
information is laid on
[See Ap-

GLIDERS FROM YORKSHIRE

*349, Shri Raghunath Singh: Will
the Minister of Defence be pleased to
sthte:

{a) whether it is a fact that 32 Sed-
-bargh Type gliders have been ordered
by Government from the Yorkshire
firm of Stingsly Sail Plane Lid.; and

(b) if so, whether any tender was
called for before placing the orders?

The Deputy Minister of Defence
(Shri Satish Chandra): (a) Yes, Sir.
(b) No, Sir.

MinmvG RESEARCH LABORATORY
*“353. Shri 8. K. Razmi: Will the

Minister of Natural Resourees and
Scieatific Research be pleased to refer
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to the reply given to unstarred ques-
tion No. 364 on the 9th April, 1851 and
state-

(a) whether the WMining Research
Laboratory has since been established;

(b) it so, which i{s the place and
building selected for the purpose; and

(c) what will be the main functions
of this Laboratory?

The Minister of Natural Resswrces
(Shri K, D. Malaviya): (a) Not yet.
(b) At Dhanbad.' The site for the
building is being selected.
(c) The main functions of the' Sta-
tion will be: -
(1) to improve mining of coal and
other minerals in India with
respect to safety, health, and

efficiency.
(1) to investigate problems of ex-
plosions, fires, spontaneous

combustions, ventilation and
lighting, roof supports, be-
haviour of the strata, rock-
drills, . blasting, winding,
haulage and dust suppression
both on the scare of danger
from explosion and danger tn
health.

CENrRAL TRSTITUPE OF INDOLODUY

*354. SN B! D. Shaiti: Wili the
Minister of Education be 'rhuad v
state:

(a) whether any proposal to start

Central Institute of Indology is under
the consideration of Government;

(b) whether any resélution recom-
mending the establishment of the
same was also passed at the last ses-
sion of Indiah History Congress: and

(c) if so, what daecision has been
taken in this regard? :

The Minister of Education and
Natural Resources and Scientific Re-
search (Msulana Asad): (a) The
matter is under consideration.

(b) The Government of India have
no information.

{c). Does not arise.





